FORM A
PUBLIC ANNOUNCEMENT

{Under Regulation & of the Insolvency and Bankruptcy Board of India {Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
SRK INFRACON (INDIA) PRIVATE LIMITED
RELEVANT PARTICULARS

1 [MName of Corporate Debtor (CD SRK INFRACON (INDIA) PRIVATE LIMITED
Date of incorporation of corporate debtor | 30/10/2008
3 [Authority under which corporate debtor is | Registrar of Companies -Hyderabad
incorporated/registered
4 |Corporate Identity No. of corporate debtor | UT0102TG2008PTCOG1615
5 |Address of the registered office and Regd Address: £-2-665, FLAT NO 501, Lumbini Endiave]
principal office (if any) of corporate deblor | Panfagutta , Hyderabad, Telangana, India - 500082
6 |Insolvency commencement date in respect | 20/04/2026
of Corporate Debtor
7 |Estimated date of closure of insolvency 2611012026
resolution process
& [Name and Registration Number of the | Name: Solvenza Advisory LLP
insolvency professional acting as interim | Through Authorized Signatory Mr. Prashant Jain

resolution professional Registration No.:
IBBI/IPE-0144/IPA-1/2022-23/50008
8 |Address and e-mail of the Interim Regd Add: Office No 1, First Floor, Gami Tera, Plot
Resolution Professional, as registered with | no, 45,51, Sactor 6, Sanpada, Navi Mumbai-400705
the Board Email id:solvenza.ipef@gmail.com
10 |Address and e-mail to be used for Correspondence Address: Office no 1, First
correspondence with the interim Floor, Gami Tera, Plot no, 4551, Sector 6,
resolution professional Sanpada, Navi Mumbal 400705,
Email: cirp.srkinfracon@igmail.com
11 |Last date for submission of claims 13105/2026

12 | Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by| NA
the interim resolution professional

13 |Names of Insalvency Professionals ientified
to act as Authorised Representative of credi-| NA
tors in a class (Three names for each class)
14 |(a) Relevant Formsarnd

(&) Details of authonzed representatives
are available at

Motice is hersby given that the Hon'ble National Company Law Tribunal, Hyderabad Bench has
ordered the commencement of a Corporate Insclvency Resolution Process of SRK INFRACON
{INDIA) PRIVATE LIMITED on 29/04/2026.

The creditors of SRK INFRACON (INDIA) PRIVATE LIMITED are hereby called upon to
submit their claims with proof on or before 13/05/2026 to the interim resolution professional at the
address mentioned against entry No.10.

The financial creditors shall submit their claims with proof by electronic means only, All other cred-
itors may submit the claims with proof in person, by post, or by elecironic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sdi-

Solvenza Advisory LLP Through lts Authorized Signatory Mr. Prashant Jain

Registration No.: IBBIIPE-0144/IPA-1/2022-23/50008

Date: 03/05/2026 Interim Resolution Professional in the matter of
Place: Mumbai SRK INFRACON {INDIA) PRIVATE LIMITED
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tweb NETWEB TECHNOLOGIES INDIA LIMITED

TECHNOLOGIES  Registered Office: Plot No. H-1, Block-H, Pocket No. 9, Faridabad Industrial Town,
Sector-57, Faridabad, Haryana 121004
s Tel. No. : +91-129-2310400 | Website : www.netwebindia.com
] i = r . CIN: L72100HR1999PLC103911
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7 i o i The Audited Standalone financial results for the quarter and financial year ended March 31, 2026
(F ial Results”) have been reviewed by the Audit Committee and approved by the Board of Directors
of the Company at their respective meetings held on Saturday, May 02, 2026.
The Board of Directors have recommended the final Dividend of Rs, 3.00 per share on the face value
Rs 2.00 per share in this meeting for the FY 2025-2026 subject to the approval of the members of the
company at the ensuing Annual General Meeting.
The Financial Results along with the Auditors Report have been posted on the Company's webpage
at  hitps:./www.netwebindia.com/investors/board-meeting/2025-26/Q4/Netweb_04_Results:pdf and
on the websites of the Stock Exchanges i.e. www.bseindia.com and www.nseindia.com and can be
d by seanning the QR Cade provided below:

Bandre (Eanil Murha- 400951
Tk 1132 2659 FLOC: Fa: #7132 2659 0130
et

antay, S
Maare PVEIAWE |

For Netweb Technologies India Limited

Sd/-

Mr. Sanjay Lodha

| o » Place: Faridabad Managing Director
ittty o iy bt Nt o o Date: 03-05-2026 (DIN: DD461913)
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KOTAK MAHINDRA BANK LIMITED

- LEST10MH1985PLC03E137

In compliance with Reguiations 33 and B2 of the SEBI [Listing Obligaticns and Disdosure Requirements) Regutations ﬂu'" “BESI Listing R:r_ul.leM }, the Board of Diectors of Kolak Mahindra Bank Limited
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By Ordar of the Board of Direciors:
For Kotak Mahindrs Bank Limited

Ashok Vaswanl

Mumisa, 3 May, 226 Managing Diructos & CEO
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